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Kerala

National Programme for Controi of
Blindness

7094 SHRIC P MUDALAGIRIYAPPA
Wil the Minister of HEALTH AND FAMILY
WELFARE be pleasedtostate

(a) whetherthe Union Governmenthave
received two micro Plans for Mandya district
from Kamataka Governmentunderthe National
programme for Control of Bindness scheme,

(b)fso the detailsthereof, and

(c)the steps taken forclearance of these
proposais?

THE DEPUTYMINISTER INTHE MINIS-
TRY OF HEALTH AND FAMILY WELFARE
(SHRIPABAN SINGH GHATOWAR)(a) and
(b) Yes,Sir AMicroplanfortraining, strength-
ening of ophthalmic infra-structure, school eye
care inMadhya District has been received

(c) The Stateshave been advised toform
District Biindness Control Societies to
strengthenthe National Programmefor control
of Bindness atthe distnctievel Financiat as-
sistanceis beingprovidedtothese Societies by
the Governmentof India

[ Transiation)
Compliance of Directives and Advises

7095 SHRI BHAGWAN SHANKAR
RAWAT Will the Minister of PETROLEUM
ANDNATURAL GASbepleasedtostate

(a)whetherthe Govemmentareawarethat
inthe decisionof the Central Industnal Tnbunal
dated20 10.1889andinthe decisionofthe High
Courtdated 16.2 1991 againstpetition submit-
tedbytheMathura Refinery Worker's Unionthe
managementofthe indian Oil CorporationLim-
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ited, Mathura Refinery, hadissuedcertain direc-
tives andagvises,

(b) lf so, the details thereof;

(c) whetherthe Governmenthaveensured
the compliance ofthese directives and advises,

(d) i so, the details inthis regard, and
(e)if not, thereasons therefor?

THEMINISTEROF STATE OF THE MIN-
ISTRY OF PETROLEUMANDNATURAL GAS
(CAPT SATISHKUMARSHARMA) (a)to(e)
The Awarddated6 10 1989 ofthe Central Gov-
ernment Industnal Tnbunal, New Delhi, Pub-
lished in the Gazette of Incha dated October
91,1989 hasbeenseen Its mainfindingssthat
the contractlabour employed at Mathua Refin-
eryarenotiniaw the employeesofthe indian Oil
Corporation Accordinglythe 48 workmenwhose
serviceswere terminatedarenot the employees
oflOC

The Central Advisory Contract Labour
Board has, inthe meantime, constituteda Trt
partite Committee on 30thMay, 1990top gointo
the question of abolition of Contract Labourin
Mathura Refinery andthe Marketing Division ot
Indian Oll Comporafion Limited Mathura

[English]
LPG Connections

7096 SHRISOBHANADREESWARAO
VADDE Will the Minuster of PETROLEUM
ANDNATURAL GAS be pleasedtostate

(a)thetotainumber of LPG connechonsin
thecountry, State-wise,

{b)the numberofpnvatecompanies which
are suplying LPG cylinderstothe LPG deale’s
inthe State of North EastIndsamncluding Wes' |

Bengal,and
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(c)thenameof such companies and num
ber ot cylinders supplhies by them annualy?

THE MINISTER OF STATE OF THE MIN-
ISTRY OF PETROLEUMAND NATURAL GAS
(CAPT SATISH KUMAR SHARMA) (a) A
Statementis annexed
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(b) Empty cylinders are procured by the
publicsector oilcompaniesfromcylindermanu
facturers andthanissuedtothe distnbutors No
private company s supplying filled LPG cylin-
dersdirecttothe distnibutors

(c)Doesnotarnse
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